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ElIca,atloa Work in Koveripoompattlaam 

8998. SHRI SUBRAVELU: Will the 
Minister of EDUCATION AND YOUTII 
SERVICES be pleased to state: 

(a) whether it ilia 1m that _fttiGa 



work has been done in Koveripoompattinam 
in Tamil Nadu ; 

(b) if so, the extent of land acquired for 
the purpose from the State Government and 
private individuals ; 

(c) if acquired from individuals whether 
any compensation has been paid; and 

(d) the other details thereof? 

THE DEPUTY MINISTEll IN THE 
MINISTRY OF EDUCATION, AND 
YOUTH SERVICES (SHRIMATI 
JAHANARA JAIPAL SINGH): (a) Yes, 
Sir, 

\b) One acre of land and four smalI 
houses were acquired from private' individuals 
for the purpose, 

(c) Yes, Sir, compensation has been 
paid. 

(d) The land and the hollSeS were 
acquired at a cost of Ro. 12,535 (Rs. 
3,135 for the land Rs. 9,400 for the 
houses, etc.) through the Land Acquisition 
Officers. A sum of Rs. 1,800 has also been 
spent on account of orop compensation for 
three years. 

Malntainiog C. R. P. In States 

8999. SHRI VALMIKI CHOUDHARY: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the question of maintaining 
t he Central Reserve Police in the States was 
discussed in the meetin& of Chief Ministers 
held in Delhi in April, 1969 ; 

(b) if so, the stand taken by the Chief 
Ministers of West Benpl and of other States 
in this reprd ; and 

(e) the decisions arrived at as a result of 
tht said discussion? 

THE MINISTER OF STATE IN THE. 
MINISTRY OF HOME AFFAIRS (SHRI 
VlDYA CHARA)l SHUltLA): (a) No, 
Sir. 

(b) and (c). Do not arise. 
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('!r) sror if{il ~ I 
Development of Tourist Centres In 

Mallanuhtra 

9002. SHRI DEORAO PATIL: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state : 

(a) whether it is a fact that Government 
have some specific plan for the development 
of tourilt ceutre& in Maharashtra ; 




